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Extension of C.G.H.S. facilities

3537. SHRI RAMA-
CHANDRAN PILLAl : Will the
Minister of HEALTH apd

FAMILY WELFARE be pleased to
state :

(a) whether it is a [fact that
Ichapur Ordnance Factories Maz-
docr Union Goalpara PO Ichapur-

Nawabgani  24-Parganas  West
Bengal have submitted a memeo-
randum dated 30th January 1992

regarding extension of C.G.H.S.
facilities to the retiredem ployees of
Ordance factories in the said area
where the C.G.H.S. facilities do not
exist ;

(b) if so what steps Government
havz taken in this regard ; and
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(c) if not, what are the rcasons
therefor ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE
{SHRIMATI D. K. THARA DEVI
SIDDHARTHA) : (a) Yes Sir.

(b) and (¢) As the medical facili-
ties requested for in the representation
conczrn hospitale under the Ministry
of Defence the matter may bz taken
up with that Ministry.

Reservation of post for SC/STs
in AIIMS

3538. SHRI RAM-

CHANDRAN PILLAI : Will the

Minister of HEALTH AND FA-
MILY WELFARE be pleased to
state

(a) whether it is a fact that the
Governing Body of the All India
Institute of Medical Sciences New
Delhi in January 1983 decided to
provide reservation for SC and STs
in employment to faculty posts also
and in May 19871t again resolved
sepecifically that reservation be
applied at all levels of faculty posts
upto profassors ; |

(b) whether it is also a fact that a
former Director/Staff Council AIIMS
decided over the head of the Govern-
ing body to make reservations only
at the entry level of Lecturer and
to continue to kcep other faculty
posts outside ths purview of
reservaiion orders ; and

() if so, tbe reascns therefor
whether Government are aware that
PGIMER Chardigarh follows the
decision of ts Governing Bedy ?

THE MINISTER OF HFALTH
AND FAMILY WELFARE (SHRI
M. L. FOTEDAR) : (2) and (b) In
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January 1983 the Institute Body of
All India Institute of Medical

Sciences (AIIMS) New Delhi decided
that there would be reservations for
SC/STs in the faculty posts as pres-
cribed by the Government. In 1987
neither tte Governing/nor the
Institute Body of AIIMS took a
decision that reservation would be
applicd to all levels of faculty posts
up to the posts of proffessor. ALIMS
is following the reservation policy as
dee’ded by 1ts Institite/Governing
Body.

(¢) PGIMER, Chandigarh is
follow:rig the decision of its Govern-
ine Body in the matter of reservation.

Council for research in Yoga and
Naturopathy

3539. SHRI CHATURANAN
MISHRA : Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to refer to the
answer to Unstarred Question 1908
given in the Rajya Sabha on the 11th
December, 1991 and state :

(a) whether Governing body of
the Central Council for Research in
Yoga and Naturopathy has been
reconsfituted ; and

(b) if so, what are the details
thereof ?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY  WELFARE
(SHRIMATI D. K. THARA DEVI
SIDDHARTHA) ; (a) Yes, Sir.

(b) A statement containing names
and addresses of the members of the
reconstituted Governing Body is
given in the statement.



